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T3, 1633(37).— 7 arfarf==, 1989 (1989 =T 24) T 4T 20 Fi¥ I7amT (1) o =0 7T
I<h ATATHIH gl TAT &, BT T&T hAT & TN Fd U, Frald LRI qrasii=ad e & o dqe
B % a8 UHT i &1 e Sier auie qaw sqg=t § & @ 2, S & @ o afesEr witer-
TEILTE (FTETHIE ) TR (240 Treareier)” MiAT St & qIqet Mand, HgRIg U | Hearad %
T strarea €, Uas T SATERIger A 3 U Ser T HATTOIT FAT 2

I I # Raag ¢ oY =i a0 aftmEe F o #  wehrfora g A vt & e R
HTae I ATA=H T 91T 209 FT ITLTRT (1) F T, TATE T 6 o T 7 F oot ud STIHT
& HEE I SATAT HL FRTI

T Tedh ST, TeH IR, ST At stferardt qom qedres sfeery, Rer, e mitear
AEIOY &1 o & T ST i S9eh Sreme Suafota foha STTOST 9T |erd YTTereT<y smerashdt &l
Fatrs &9 ¥, et sH=amt % Aread § qAars 7 AG9Y TG\ RO 3T UH G ey #7  qHars F3d
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Foar UHY srfafier St=, #fT S 81 a7 T F THT, S T IR Saeaqh T, Maer g Swerdi v

IT AT SATATT AT ST FT ThAT|

3% afarf=ag 7 amwr 209 7 37T (2) F e Ty it g B e ot e
Afaw o =] ATIg=AT F eI AT ATeT A T @i U AT A IUAsy g Y Faag =Atw g
IR FAEeA0T Ferw ITFEreT<T & SULIh AT | T ST 9haT g

LA
ZFRror O wew e F Stata AT Yo aRIASET ShifRAT-aegang (AR ) A5 (240
freriex)” Tifear ooy F areeT Mrania, AETg ST F forg, sifgwgr e s & Rrg s s aftaar

S R R &1 "t fRem-

S =7 7 - it AT T Y- AGTY
F | = A T FT A9 A9 | 72 T | AR A
& | . FT 8 (&.3me/=T.4Y)
™ (&.ame/=t =)
M| @ 3) (4) (5) (6)
1 | 1 | g9 ARSI Fel, IO HrEed #ed, | 70 3.2 0.020
AT FHT TR Fed, AT FHE TN Fel,,
HATAT AEE Fed, Eredl qgard Fel,
e F A FeX, g AgATa wed, far
TS TTENTET, HadTaTs aTgaATd Hes
o | =T | favtew srE T 214 0.52 0.010
3 | THAT | T SATAT QO 217 0.09 0.015
4 | == | EgEH foreT ey 218 0.11 0.011
5 | THAT | qHZ TN FX 219 0.18 0.013
6 | T | WS getee AEr, fFEeEr garEe | 220 0.21 0.013
TG, TRAATATE 9, TeATHE AT
7 | T | gumaeTs ofET $2, #RAdrs wONE 9, | 224 0.15 0.030
AT TTeld, FATATE AT AL
8 | T | gmaaTe AT $=, FAdrs wAa Jw7, | 221 0.4 0.020
YHAATE GATT T, FITITS TATH ATAATT
9 | AT | gi¥e ®T&® @A, TAEE e ANEr, | 222 0.23 0.0019
SHFaTe FH GEEE, ATegdars e
NS, FAFaTS, [AATTH FIESThT
Total 0.1339
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(1) (2) 3) (4) (9) (6)
1 | Reemmh Fem R srar, e S
AT, A SIS, S o 820/1 0.20 0.130
JAET, FUT AT IRAR
2 | fReemaTeh g e arEr, T S
A, AT 886/1 0.16 0.090
FIETE, a9 [As T aramn|
Total 0.220
1 RS FTLH FTET HISATL, TT9S JTET HSATL 9 1.60 0.030
2 TTST i@ ~'-|Tr_'g{@"r€<'=l'l'3f, WF&T‘%%‘P@ 10 0.80 0.030
Total 0.060
1 MM | AT Q9% 92 T 37+ 264 0.87 0.0908
2 e | fEreTer e aTeaT 265 0.20 0.2000
3 e | fEreTer et aTeaTe 266 0.30 0.0904
4 | iy | T TSR AT, T DT | o0 | gy 0.0981
EIRGLES
TR | ST AT HATH T 3 277 2.24 0.1137
6 | TR | "TRd gL AT 278 0.86 0.0997
7 | v | T TL TSI, T4 T 450 0.73 0.0817
TEATETA
8 | WmE | qAHA ST 449 0.27 0.0485
9 AT | Torer A= 9 T 39T 416 0.65 0.0834
10 | TATE | A FHIT T&HT qTAL 415 0.26 0.0382
11| o | 2R e S| T e 414 0.46 0.0327
Total 0.9772
T A 2 1.3911 FRAT

[T 5. STEfEA/S/ST-E e (Foes) /20/4]
T WedANE, &I VeTHHE srteranrr (Fator)
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MINISTRY OF RAILWAYS
(South East Central Railway)
NOTIFICATION
Bilaspur, the 27th March, 2026

Notice under Section 20A of the Railway Act, 1989

S.0. 1633(E).— In exercise of powers conferred by sub-section (1) of section 20A of the Railways Act,1989
(24 of 1989) (hereinafter referred to as the said Act,) the Central Government, after being satisfied that for the public
purpose, the land, brief description of which is given in the schedule annexed hereto, is required for the execution of
Special Railway Project, namely “Gondia — Balharshah (Chanda Fort) Doubling (240 Km.)” in the Taluka of
Goregaon, District Gondia, State of Maharashtra, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the official gazette, raise objection to the acquisition for the aforesaid purpose under sub-section (1) of
section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Sub Divisional officer and Land
Acquisition officer, Tiroda, District Gondia, Maharashtra in writing and shall set out the grounds thereof and the
Competent Authority shall give the objector an opportunity of being heard, either in person or through a legal
practitioner and may, after hearing all such objections and after making such further enquiry, if any, as the Competent
Authority thinks necessary by order either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be
final. The land plans and other details of the land covered under this notification are available and can be inspected by
the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures for the Special Railway Project namely
“Gondia — Balharshah (Chanda Fort) Doubling (240 Km.)” in Taluka Goregaon, District Gondia,
Maharashtra State under South East Central Railway.

Name of District - Gondia Taluka - Goregaon State - Maharashtra
Total Area as | Acquisition
Iig I\\I/airlrllsg(;f Name of land holder Slgzey per 7/12 .Area
' ' (in Ha.) (in Ha.)
(D ) 3) 4) 3) (6)
1 Dawwa Dhanlal Markdrao Katre, Suresh Markdrao Katre, Sunil
Kumar Yogesh Katre, Anil Kumar Yogesh Katre,
Madhavrao Dulichand Katre, Dhaleswar Babulal Katre, 70 3.2 0.020
Bhimesh Babulal Katre, Tekendra Babulal Katre, Geeta
Sanjay Rahangdale, Sewantabai Babulal Katre
2 Dawwa Digambar Dasaram Baghele 214 0.52 0.010
3 Dawwa Puranlal Bhaiyalal Sharnagat 217 0.09 0.015
4 Dawwa Holuram Shivram Katre 218 0.11 0.011
5 Dawwa Mumendra Toluram Katre 219 0.18 0.013
6 Dawwa Bhojraj Dulichand lanjewar, Vimlabai Sudhakar 220 021 0.013
Deshmukh, Parbatabai W. Dulichand Lanjewar ) )
7 Dawwa Kusmanbai Bheeva Funde, Karanbai Keshorao Vaidya,
Jhamanbai Devkaran Mohghare, Yamunabai Lahu
Lanjewar, Dayaram Lanjewar, Nutan Dayaram 224 0.15 0.030
Lanjewar, Khemanbai Subhash Patil, Sayabai Dayaram
Lanjewar
8 Dawwa Kusmanbai Bheeva Funde, Karanbai Keshorao Vaidya,
Jhamanbai Devkaran Mohghare, Yamunabai Lahu
Lanjewar, Yadorao Dayaram Lanjewar, Nutan 221 0.4 0.020
Dayaram Lanjewar, Khemanbai Subhash Patil, Sayabai
Dayaram Lanjewar
9 Dawwa Harichand Karu Lanjewar, Dulichand Karu Lanjewar,
Jananbai Kashiram Khobragade, Malhanbai Chindhu 222 0.23 0.0019
Khobragade, Jhelanbai Sitaram Karanjekar

Total 0.1339




[T &% 3(ii)]

HILT =T TSI AT

)] 2) 3) “4) ) (6)
1 Hirdamali | Ashok Jiyalal Borkar, Dilip Jiyalal Borkar, Lilawati
Bhoyar, Chiranjiv Vijay Barewar, Sujit Vijay Barewar, | 820/1 0.20 0.130
Priyanka Vijay Barewar, Varsha Vijay Barewar,
1 Hirdamali | Ashok lJiyalal Borkar, Dilip Jiyalal Borkar, Lilawati
Bhoyar, Chiranjiv Vijay Barewar, Sujit Vijay Barewar, | 886/1 0.16 0.090
Priyanka Vijay Barewar, Varsha Vijay Barewar,
Total 0.220
1 Garada Chaitram Bana Kathewar, Deochand Bana Kathewar. 9 1.60 0.030
2 Garada Redu Nanhu Khandwaye, Kachrabai Jhitu 10 0.80 0.030
Total 0.060
1 Goregaon | Mangala Devendra Patle and others 264 0.87 0.0908
2 Goregaon | Vikas Laxmikant Barewar 265 0.20 0.2000
3 Goregaon | Vikas Laxmikant Barewar 266 0.30 0.0904
4 Goregaon | Vikash Laxmikant Barewar, Laxmikant Davalat 267 051 0.0981
Barewar
5 Goregaon | Jaipal Lahanu Meshram and Others 277 2.24 0.1137
Goregaon | Saket Suresh Palewar 278 0.86 0.0997
Goregaon | Suresh Natthu Rahangdale, Gulshan Mitaram 450 0.73 0.0817
Rahangdale
Goregaon | Naman Jain 449 0.27 0.0485
9 Goregaon | Ganesh Nemichand Jain and Others 416 0.65 0.0834
10 | Goregaon | Anil Kumar Laxman Valde 415 0.26 0.0382
11 | Goregaon | Harish Ganesh Jain and others 414 0.46 0.0327
Total 0.9772

Grand Total : 1.3911 Hac.

[F. No. DCE/C/III/G/G-BPQ(CAF)/20A/4 ]
MUDIT BHATNAGAR, Chief Administrative Officer(Const.)
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